Papers Laid

Notifications under Essentlal Commodities
Act, 1955 and Annual Report and Review on the

Working of

Central Warehousing Corporation for 1993-94 etc.
THE MINISTER OF STATE OF THE MINISTRY QF
FOOD (SHRI KALP NATH RAIl): | beg to lay on the

Table—

(1) A copy each of the following Notifications (Hindi
and English versions) under sub-section (6) of
section 3 of the Essential Commodities Act,
1955:—

(i) The Sugar (Price Determination for 1993-

@

(i)

(iii)

0}

(i)

94 Production) Second Amendment Order,
1994 published in Notification No. G.S.R.
693(E)/Ess.Com./Sugar in Gazette of
India dated the 16th September, 1994.
The Sugar (Price Determination for 1994-
95 Production) Order, 1994 published in
Notification No. G.S.R. 751(E)/Ess.Com./
Sugar in Gazette of India dated the 17th
October, 1994,

The Gur (Control) (Amendment) Order,
1994 published in Notification No. S.0.
865(E) in Gazettee of India dated the 2nd
December, 1994.

[Placed in Library, See No. LT-6747/94)
A copy of the Annual Report (Hindi and
English wversions) of the Central
Warehousing Corporation, for the year
1993-94 alongwith Audited Accounts,
under sub-section (11) of Section 31 of the
Warehousing Corporation Act, 1962.

A copy of the Review (Hindi and English
versions) by the Govemment of the
working of the Central Warehousing
Corporation for the year 1993-94.
[Placed in Library, See No. LT-6748/94]

(3) A copy of the Memorandum of Understanding
(Hindi and English versions) between the Central

(1)

@

Warehousing Corporation and the Ministry of Food

for the year 1994-95.

[Placed in Library, See No. LT-6749/94]
Annual Report and Review on the working of
C.P.R. Environmental Education Centre, Madras for
1993-84 and Annual Report and Review on the working
of G.B. Pant Institute of Himalayan Environment and

Development, Kosl for 1993-94, etc.

THE MINISTER OF STATE-IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND NETAM): On behalf of
Shri Kamal Nath, | -beg to lay on the Table—

@

(i)

(0]

A copy of the Annual Report (Hindi and
English versions) of the C.P.R.
Environmental Education Centre, Madras,
for the year 1993-94 alongwith Audited
Accounts.

A copy of the Review (Hindi and English
versions) by the Govemment of the
working of the C.P.R. Environmental
Education, Centre, Madras, for the year
1993-94.

[Placed in Library, See No. LT-6750/64]
A copy of the Annual Report (Hindi and
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(i)

Papers Laid

English versions) of the G.B. Pant Institute
of ° Himalayan Environment and
Development, Kosi, for the year 1993-94
alongwith Audited Accounts.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the G.B. Pant Institute of
Himalayan Environment and Development,
Kosi, for the year 1993-94.

[Placed in Library. See No. LT-6751/94)

(3) A copy of the Annual Accounts (Hindi and English
versins) of the Central Pollution Control Board,
Delhi, for the year 1992-93 together with Audit

(5)

(6)

Report
40 of

thereon, under sub-section (6) of section
the Water (Prevention and Control of

Pollution) Act, 1974,

(4) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (3) above.

[Placed in Library. See No. LT-6752/94]
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(ii)

@)

(i)

A copy of the Annual Report (Hindi and
English versions) of the Indian Plywood
Industries Research and Training Institute,
Bangalore, for the year 1993-94 alongwith
Audited Accounts.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Indian Plywood Industries
Research and Training Institute,
Bangalore, for the year 1993-94,

[Placed in Library. See No. LT-6753/94]

A copy of the Annual Report (Hindi and
English versions) of the Centre for
Environment Education, Ahmedabad, for
the year 1993-94 alongwith Audited
Accounts.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Centre for Environment
Education, Ahmedabad, for the year 1993-
94,

[Placed in Library. See No. LT-68754/94]

Annual Reports and Review on the working

(a)

of Bangalore, Animal Food Corporation, Bangalore for

the years 1975-76 to 1992-83 etc.

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI ARVIND'NETAM) : | beg to lay on
the Table—

(1) A copy each of the following papers (Hindi and

English versions) under sub-section (1) of section
619A on the Companies Act, 1956.—
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(i)

Review by the Government of the working
of the Bangalore Animal Food Corporation
Limited, Bangalore, for the year 1975-76,

Annual Report of the Bangalore Animal



